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continuing the dialogue with the Employees 

union to deal with the situation. 

Review of PSEs 

2800. SHRI KRISHNA KUMAR BIRLA: 

Will the Minister of INDUSTRY be pleased 

to state: 

(a) whether Government have started a 

review of PSEs under the administrative 

control of his Ministry; 

(b) if so, the details of the PSEs 

Govenrment propose to review; 

(c) the purpose of reviewing such PSEs; 

and' 

(d) what serious efforts Government 

propose to make to revive sick PSEs in a 

time-bound manner? 

THE MINISTER OF STATE IN THE 

MINISTRY OF INDUSTRY (SHRI 

SUKHBIR SINGH BADAL): (a) to (d) The 

performance review of all the 48 PSUs under 

the Department of Heavy Industry is 

undertaken periodically with a view to 

identifying constraints and to explore 

possibilities to improve their perfomance. 

Reference of sick PSUs to Board for 

Industrial and -Financial Reconstruction 

(BIFR) is mandatory under the 

provisions of Sick Industrial Companies 

Act (SICA). BIFR consults various 

agencies including State Government 

Central Government, Financial 

Institutions,   Labour,   Management   etc. 

for revival or otherwise of the Company 

Government actively participates in this 

process    to    enable     finalisation     of 

recommendations by BIFR. 

Implementation of revival schemes 

sanctioned by BIFR is closely monitored. 

BIFR is a quasijudicial body. 

Non-implementation of        industrial 

programme for Jammu and Kashmir 

2801. DR. JAGANNATH MISHRA: Will 

the Minister of INDUSTRY be pleased to 

state: 

(a) whether the industrial programme for 

Jammu and Kashmir announced in January, 

1995 has not been implemented so far; 

(b) if so, the reasons therefor; and 

(c) the steps being taken by Government 

to implement this programme and revival of 

loss making Public Sector Undertakings? 

THE MINISTER OF INDUSTRY (SHRI 

SIKANDER BAKHT): (a) No, Sir. The 

industrial programme for Jammu & Kashmir 

was announced on 19th January, 1995 by the 

state government. According to the state 

government, this programme has been 

implemented. 

(b) Does not arise. 

(c) Following steps, inter-alia, have been 

taken by the state government to implement 

this programme:— 

(i) the industrial policy, package of 

incentives as well as procedure and 

guidelines for implementation of 

industrial programme announced in 

January, 1995 have been issued. 

(ii) financial assistance to the tune of Rs. 

2673.43 lakhs has been provided 

during the years 1995-96, 1996-97 and 

1997-98 to eligble industrial units as 

per the package of incentives issued 

under the industrial programme. 

Senior officers of the state government are 

closely monitoring the working of loss 

making public sector undertakings. The 

Godbole committee which has been 

appointed by the state government to give 

recommendations for restructuring the state's 

economy is also looking into the revival of 

loss making public sector undertakings. 

A revival plan has been drawn up by 

Hindustan   Machine   Tools,   a   central 


